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SHRI JYOTIRMOY  BOSU  The 
pressmen have been terrorised, they 
have been bulbed

MR  DEPUTY-SPEAKER I  can 
only regulate  Kindly sit down  1 
think, I am co rect in this that the 
functioning of  Consulative Commit
tees does not come under the rules 
of this House It is, 1 think, largely 
a matter between you, the Members 
of Consulative Committees and  the 
Government At the most, it amounts 
to a gentlemen s agreement If some 
body breaks ihe gentlemens*  agree
ment, if somebody does not observe 
the agreement, the House is not  at 
tracted, the rules are not  attracted 
Let us close the matter here

DEMANDS FOR GRANTS 1974-75- 
Contd

Ministry  or Defence—Contd

SHRI B V NAIK (Kanara  *lr 
Deputy-Speaker, Sir, I continue with 
what I said yesterday I may kindly 
be given a few minutes more

MR. DEPUTY-SPEAKER  The Mi- 
mstr will reply at 2 45 PM  lhen, 
we have Private Members Business 
at 330 PM

SHRI B V NAIK This is a  deli
cate subject  Therefore, I think  it 
needs some time for development

MR. DEPUTY-SPEAKER It means, 
many of your other colleagues  will 
not have an opportunity

SHRI B V NAIK  Mr  Deputy- 
Speaker, Sir, yesterday, I started off 
for a couple of minutes with a state
ment about the motivations of ar army 
man, whether be be a soldier, a sail* 
or or an airmen. Certain points were 
also raised yesterday in  respect of 
the changes in the role of the men 
from the Army, the Army officials, in 
regard to the recent riots in Gujarat
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Since what happened in Gujarat, what 
happened to the Police in  (.117a rat,
what happened to the armymen  m 
Gujarat is intimately linked up with 
the morale of the Army, I would like 
to say only one thing Hon Member, 
Shn 'ndrajit Gupta said that the po
pulation of Ahmedabad went and gar- 
1 aided the Army Officers and  that 
the Army Officers accepted it because 
they have a partial  tradition The 
mere fact that they have accepted it, 
according to me, Sir is a mattei  ot 
disgrace This has been raised on the 
Ho or of the House  I would like to 
„ive m\ point of vitvv

MR DEPUTY-SPkAKER The point 
is this point has been raised We do 
not normally repeat others points

SHRI B V NAIK I wont I feel 
that the point which has been raised 
by Mr Gupta puts the Army and the 
sold ers against the  policemen—the 
policemen is the villain m one piece 
the Badmash of the whole  drama, 
while the Armymen is a  gentlemen 
loved by the people This would be 
dissjtrous from the point of view of 
national integration This is the only 
point I wanted to make It is not lair 
tor u*. politicians, to nut one wing 
against another wing and thereafter 
nrisike certain amount of political ca 
pital out of it  The  distinguished 
hon Member Mr GuDta  mentioned 
this I was pained to bear this That 
is why, I had to make a sort of devia
tion in regard to this

Sir the new challenges which have 
been put across to us are the chal
lenges of the year 1974 I think, per
haps the high peak, the high noon of 
our Defence forces was reached some
where at the end of 1971, with a vie- 
tory for Bangladesh Thereafter there 
has been a certain amount of consoli
dation It was, what is currently be
ing called as a sort of prophylactic, 
short remedial War Thereafter,  we 
have tned to politically consolidate 
our positioft in Kashmir The position 
as far as the border between India 
and China being as it i* the position
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in the Northern part of India remain- 
kig constant, remaining status quo-—if 
it has changed, it has changed for the 
better—the only intrusion is in  res
pect of Diego Garcia. I am not re
peating the familiar argument  that 
Diego Garcia is something which has 
come out of the blue. I would like to 
refer here to the journal of the In
ternational Institute for Strategic Stu
dies, which makes a scientific study 
of military science in its publication. 
It has done research work in regard 
to super-power,  naval  diplomacy, 
which we call gun-boat diplomacy in 
our language.

The facts of the case show  that 
the movement of the Russian as well 
as American fleets did not start on the 
10th of December but much earlier. 
The war started on the 3rd December. 
The American naval task force, En
terprise,  moved out of the Gulf of 
Tonkin and it came towards the Indian 
Ocean. But, much before that  the 
first Russian  naval task force left 
Vladivostak for the Indian Ocean on 
the 6th December. Then the Russians 
also sent their task force called Blue 
Water task force.

So, if we think that with the in
troduction of the Diego Garcia base 
the Indian Ocean has become a sub
ject of cold war, or the cold war light
ing up, we have not been  reading 
adequately the contemporary  history 
of the world. The Indian Qcean be. 
came a sphere or arena of cold  war 
the day the Bangladesh war started 
on the 3rd December.

As an objective student I feel that 
there is no way of stopping this cold 
war.  The  only way we can deal 
with the presence of alien military 
or naval force in the Indian Ocean, to 
which we are wedded, is to build up 
our own naval force. What have we 
provided for that? According to the 
outlays, it is the lowest for the navy, 
as usual. We are going to spend  a 
gross amount of Rs. 1,238 crores for 
the army, tie traditional wing of the 
defence forces, which I do not grudge, 
fcut we are going to spend only Rs. 109
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crores for the navy, virtually 1/12 of 
what we are spending for the army. 
At the same time, we are spending 
Rs. 382 crores for the  air force. 
India  has a coastline  of  3,500 
miles  and , viewed  from  that 
angle the provision in respect of the 
navy is woefully inadequate. I do ap
preciate that we are building up Udai- 
giri, Himgiri and Nilgiri in the Maza- 
gon Docks in Bombay. But it will take 
time to build new frigates. What I am 
saying is that while we are spending 
that much in respect of the army, we 
should make adequate provision for 
the navy also. It is not that I am sup
porting only the navy, even though I 
come from a coastal State. Two years 
back I made a submission to the hon. 
Minister that we should, increase the 
Naval Commands in this country from 
three to five, for which appropriate 
sites are available. With the develop
ing situation in the world  affairs, 
with the changing pattern of interna
tional relationship, our Budget  has 
remained inflexible, if we see  the 
figures for 1972-73, 1973-74 or 1974-75. 
We see the same secretariat approach 
in regard to the problems of defence 
and security.

Even though it mav be a bit out of 
the way, it may be a bit across the 
borders, since there is no debate in 
respect of the External Affairs Minis* 
try and as external affairs  and de
fence policy of the country are Inter
twined, absolutely linked up, I have 
to make a few observations about that. 
In spite of the regard that we may 
have for the iuper  powers, I have 
made a submission in 1973 that India 
will have to take the initiative  for 
having an Asian Collective Security 
system so that we can be free from 
the Influence of the . power bloc*.
I would like to repeat  it verbatim 
once again. As an  individual, .. a* 
somebody, as a student. I have not 
been able to understand. Even though 
during Mr.  Brezhnev’s visit, it was 
the Brezhnev doctrine which was be
ing given a trial, as to who should 
take the initiative in respect ef  the 
Asian Collective Security, the  Rus
sians or Mr. Ne Win from Burma or 
any of the oilier countries which are
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bordering with us, 1 think, the prin
cipal responsibility ol initiating a di*. 
cushion, a dialogue, and formulating a 
sort of comprehensive proposal accept, 
able to our good northern  friendly 
country should lie on us.

In this behalf, I would urge  that 
the Ministry of Defence should, first 
and foremost, enter into an  imme
diate dialogue to formulate a sort of 
viable scheme which is acceptable to 
all We should not wait for somebody 
else to initiative the proposal..

MR. DEPUTY SPEAKER: I  doubt 
whether it is the responsibility  of 
the Ministry of Defence.

SHRI B. V. NAIK:  Both the De
fence and External Affairs are inter
connected.  (Interruptions). I think, 
our young friend, Mr. Satpa] Ttapur, 
will wait for the next thing I am go
ing to say.

MR. DEPUTY-SPEAKER: 1 am nol 
sure who is young.

SHRI B. V. NAIK:  We are mature
irrespective of the calendar age.

MR. DEPUTY SPEAKER: That  is 
yet to be established.

SHRI B. V. NAIK:  It shall be our
endeavour.

While I say about the Afcian Collec
tive Security, 1 do not mean to say. 
for a moment, that we have to make 
a compromise as far as our non-align
ment is concerned. Irrespective of the 
differing points of view of our friends 
m the Opposition in regard to  the 
incursion of the American forces  in 
this, 3 think, when it  comes to the 
question of economic development we 
can have a perfectly-eecure system of 
defence, we  can have a  perfectly- 
secure system of  police, but for a 
country which is poor with rising pri
ces, with increasing;  starvation, it 
should not be a sort of prison house. 
Therefore, I am saying, in  between 
the  relationship which one. country 
establishes  with a super-power,  T 
think, In regard to our economic deve
lopment which is a system which th* 
Defence forces have to protect, even 
if it is a question of  multi-national

1896 (SAKA)  D.G* Min. of 274 
Defence

corporations, as long as the economic 
development,  productivity,  higher 
number of goods in this country, an* 
concerned, we should have no politi
cal, social and economic inhibitions 
and that we should keep our policy 
flexible and, therefore, acceptable to 
all of us.

MR. DEPUTY-SPEAKER: Shn Vik- 
ram Mahajan; Shri Vikram Mahajan, 
Shri Parashaar.

PROP. NARAIN CHAND  PARA- 
SHAR (Hamirpur)  Mr.  Deputy- 
Speaker, Sir, I rise to support  the 
Demands of the Ministry of Defence...

SHRI VIKRAM MAHAJAN (Kan- 
*ra>*  Sir, I am here.

MR- DEPUTY-SPEAKER: My voice 
is not so soft  I have a fairly strong 
voice I called Mr. Vikram Mahajan 
twice or thrice  Now, I have called 
Mr. Parashar.

SHRI VIKRAM MAHAJAN:  You
will permit me to speak.

MR. DEPUTY-SPEAKER:  Nobody
will accuse me of having a soft voice,, 
of having an indistinct and unintelli
gible pronunciation. I called Mr. Vik
ram Mahajan very  clearly two or 
three tunes.

SHRI VIKRAM MAHAJAN:  Sir,
Mr. Naik was speaking and, therefore, 
your voice was drowned in the voice 
of Mr. Naik. That is why 1 could not 
hear it

MR. DEPUTY-SPEAKER: I shall 
reconsider it. I h-*ve called Shri Pa
rashar

PROF. NARAIN CHAND PARA
SHAR:  Sir, I rise to support  the
Demands presented by the Ministry of 
Defence. I am also happy to see in 
the Report a Chapter on the Welfare 
Schemes of the  Ex-servicemen and 
also a chapter on the Organisation of 
the Army.

I have to compliment the hon. Prime 
Minister and the hon. Minister of 
Defence Mr. Jagjivan Ram. for lead
ing  (he country to victory with
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the Army and with other wings, the 
Air Force and the Navy. I want to 
draw their attention that the victors of 
yesterday should not be the  victims 
of today because, if there is any sense 
of frustration, if there is any sense of 
depression, pmong them, the country 
will not gam in any sphere This sec
tor of our population is the most dis
ciplined, the most devoted and  the 
most loyal element that can be utili
sed for any emergency in the coun
try

It  in this regard that I want to 
make some suggestions to the  hon. 
Minister of Defence.  Some detence- 
based industries should be started in 
the States, specially the States where 
other industries are not  available, 
as in Himachal Pradesh which  are 
backward in industry and where infra 
structure for industrial development 
h njt available The defence-based in
dustries or ancillary units should be 
established there. 1 wish to take up 
the claim of Himachal Pradesh beca
use Himachal Pradesh has not got any 
industry. On the other hand, some in
dustries have been announced in some 
other State* While it is a good step.
I would request him to pay attention 
tflfo to the industrially  backward 
States wherever a large number  of 
ex-servicemen have raised this  de
mand. Also there was the question 
of raising of a Finance Corporation 
for Industrial development in  order 
to help the  ex-servicemen I would 
like to invite his attention to this 
alsd.  Then I have made a sugges
tion that the villages of our top-most 
heroes, whom we have acknowledged 
"With the award of paramvir  Chakra 
and Victoria Cross, should be  made 
model villages so that the  country 
gives them due consideration and re
cognition for their glorious deeds In 
the war. He has told me that he has 
taken up this matter with the State 
Governments but I find that {his has 
not bet*n  exDed'+pd So I would 
request the hon Minister to impress 
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glorious deeds* of these heroes and to 
see that m these villages there are 
others also who emulate their ex
amples  I suggest that in every State 
there may be orfe or two such villages, 
the State Governments, if necessary 
with Central assistance, may develop 
those villages as model villages and 
may thus lift up the morale of the 
people and give encouragement to our 
armed forces

There has been a slight controversy 
to which I would draw his attention. 
Recently the Ministry of Defence 
is supposed to have evolved a new 
policy  for  recruitment  to army 
based  on the  recruitment  male 
population between the ages 17 and 25 
on the basis of the 1971 census. I am 
told that some  members  yesterday 
pleaded the case of their States for a 
larger shfre of recruitment I want to 
submit m all humility that army is not 
the concern of one or the other State 
of this country; it is the concern of the 
entire country and as such, there 
should be no State slant to this. What 
1 suggest is that the earlier recruit
ment system should be adopted  and 
accepted because from the -answer to 
one of my questions 1 find that as many 
as eleven States find themselves In the 
peculiar position of having come to the 
conclusion that the share to which they 
are entitled on the basis of 1971 popu
lation is lower than the share which 
they have at  present in the all-class 
regiments. It is different in  respect 
of class regiments where recruitment 
is made from an  area. If  armed 
forces are to be recognised a* any other 
Central service, we will have to 
adhere to article 16 of the Constitution 
according to which there can be  no 
discrimination on the basis of residence 
or birth  The same principle is not 
applicable in other central  service# 
like Railways, so much so that a 
Railway Service Commission is not 
available in some of the major States; 
our State does not have a (Railway 
Service Commission  similarly, tele
graphs and others. 1 say that this 
policy is hardly sound and that It I* 
not for the welfare of the country.
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All that I want to point out is that 
there is at present a sense of resent
ment disenchantment tod frustration 
in ex-servicemen and al?o among other 
people. I would  request  the  hon. 
Minister of Defence to allay the fears 
of these people..

THE  MINISTER  OP  DEFENCE 
(SHRI JAGJIVAN RAM): I will allav 
thos** fears.

PROF. NARAIN CHAND PARA- 
SHAR: If they are given  adequate 
adjU'st.ment and alteration I think, the> 
will come round and understand and 
the result would be that the Opposi
tion parties whîh want to exploit this 
issuf may not be able to do it.

There is also another field in which 
our army has earned a good name and 
that is in the field of cooperating with 
the civil authorities. As the country is 
converging more and more  towards 
violence and the anti-social elements 
within the country are raising all sorts 
of troubles. Our army is being called 
increasingly to shoulder the responsi
bilities of 'cooperating with the civil 
Authorities in various States. I have 
a word of praise for the army, foi 
the way in which it has worked in 
Gujarat and also in Bihar, and 1 ex
pect that the cordial relations between 
the civil authorities and the arrry will 
continue to flourish for the  good of 
the country and they will promote the 
•velfare of the country as a whole. In 
tht* respect, I do not agree with some 
of the observations made by  the 
Opposition parties  that  the  police 
force and the army are entering into a 
clash. I rule out that  possibility be
cause our civil services, whatever they 
are, If they are also called  upon to 
raisfe to the occasion, will not miss the 
opportunity, and our defence  forces 
f'ertatnly do have a sense of devotion 
and dedication to the  cause of the 
country. With all this our concern for 
the country’s defence is very  much 
there. Our country is facing a  btg 
threat from the  establishment of «

base in Diego Garcia by the United 
States of America with the concurrence 
of the U.K. Recently when we were 
in Mongolia and Soviet Russia,  we 
found that all other Asian delegates 
supported the cause of India and they 
were one with us in  saying that 
military bases in the Indian  Ocean 
should be dismantled and they should 
not be allowed to be set up there.  1 
would also desire that this question is 
taken up seriously with the other 
Asian countries and all the Aslan 
voices should be harmonised in one 
voice, that is that the Indian Ocean 
should be a peace zone and inter
national opinion should be mobilised 
against the countries which are build
ing or estblishing a base in any coun
try nearabout or in the vicinity of 
India.

Diego Garcia is nearer to Cochin 
than Cochin is Delhi. The distance 
from Diego Garcia to Cochin is less 
than the distance from Cochin to 
Delhi. That way also I would suggest 
that the proximity of this island to 
the Indian soil and the design of the 
foreign powers should be kept cons
tantly in view and we should try to 
focus the attention of the world and 
channelise world opinion in our favour 
and against this evil design of the 
imperialists.
Lastly. I would request the hon. 
Defence Minister to expedite the set
ting up of Sanik Schools in the Filth 
Five Year Plan. One of these Salnik 
Schools is coming up it Sujanpurtlra 
in Hamirpur District  of my consti- 
tuency where the hon Prime Minister 
was happy to come and give  away 
gallantry awards to the widows of the 
martyrs and other  gallantry i>A-ard 
winners. 1 would request  the  hon 
Minister to see that this Sainik School 
comes up within this academic year it
self so that the sons and wards  of 
those who have fought and sacrificed 
their lives for the country could be 
benefited. While on this, 1 have also 
a suggest* on to make in the nature of 
a request, that these  armed  force* 
• people who come home after retire-
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ment, come across various difficulties 
and they do not find life as  conve
nient as it should be to the retired 
people. So, for them if some sort of 
cooperative canteen stores could be 
established, they can draw from them 
articles of daily necessity and  other 
consumer  articles. On  co-operative 
lines these canteens should be run. 1 
do not find any difficulty in launching 
this scheme. That would also  allay 
the fearg of the people and it would 
make their retired life a bit pleasant 
and comfortable.

Lastly, I would request the* hon. 
Minister to impress upon the Central 
Department and State Governments, 
especially the States which are back
ward, to mobilise their resources also 
to look after all these people, their 
welfare, ensure their areas and their 
villages especially in a State like 
Himachal Pradesh.

With these words, I thank you again 
and 1 also support the Demands of the 
Ministry of Defence and also congra
tulate the Prime Minister  and  the 
Defence Minister for having  done a 
good fob in the maintenance and pro
motion of the welfare of the Armed 
Forces of the country.

MR.  DEFUTY-SFEAKER:  Shri
Birender Singh Rao not here. Only a 
few minutes are left.

Shri Madhu Limaye.
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aityg fuel oil aim based on relaxation* 
la specification* communicated to ui 
by your Ministry.  For further dari-. 
flcations pleas*, contact Mr. C. Y. Rao.
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MR.  DEPUTY-SPEAKER:  Give
Item to me;  I will hand them over 
to the Minister.
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SHRI VZKRAM  MAHAJAN (Kan- 
gra): Mr. Deputy-Speaker, Sir,  I 
must say that our Defence Service* 
have done a very commendable job 
in the past 25 years. Their recent per
formance has been excellent For this 
the credit foes to the Defence Minister 
and the Prime Minister.

X hope that the Defence Itoroes *411 
continue to perform their duties com- 
mendably and that in their perfor
mance they will get the fullest sup
port from the Government

The Defenoe Minister has dene * 
v«y excellent job in the recent war

524 US—»10i

which we had.  I hope that he will 
leave a deep imprint on the develop* 
ment of the forces and in their effi
ciency.

In this connection, I wish to make 
a few suggestions which, 1 hope the 
hon. Minister will consider.  One of 
the basic things is that merit should 
be the consideration in the matter of 
appointment to the posts. This is one 
of the reasons why our forces have 
been able to give such an  excellent 
performance.  I do not dispute that 
in the recruitment to the armed for
ces, some weightage should be give to 
population and the region. There can 
be some sort of via-mrvcdia found by 
virtue of which the population 
can be one  of  the  considerations. 
Other considerations  may  also  be 
taken into account, tar example, the 
merit and the region that has been 
supplying the forces and so on and 
so forth. Recently there was an ans
wer to a question which  said  that 
Himachal Pradesh was giving a much 
larger number of recruits to the army. 
If the new policy comes into force it 
will go down to 4 per cent and odd. 
Therefore, I submit one thing.

MR.  DEPUTY-SPEAKER:  Where
do you draw a line in regard to merit? 
In the last war a poor tribal from the 
Home State of the Minister of Defence 
got the' highest decoration.

SHRI VIKRAM MAHAJAN:  I do
not dispute that.

MR.  DEPUTY-SPEAKER’:  When
you talk of merit, you have to draw a 
line somewhere.

SHRI VIKRAM MAHAJAN: T say 
that merit also should be considered. 
For  example, if you have hundred 
posts available for recruitment, then 
50 per cent of the posts can be given 
on population basis while the rest of 
it should be given on the basis of 

merit

SHRI JAGJIVAN RAM:  H»at is

what we are doing now.
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SHRI VIKRAM MAHAJAN:  I am
glad that the Minister is 4qfcg the 
same thing.

My second submission is this. There 
is a heavy burden on the exchequer 
so far as armed forces are concerned. 
And nobody grudges it because, it is 
necessary that the armed forces must 
be well kept What I am submitting 
is that a certain advantage may be 
taken from the students' twees which 
we have m our country. If you adopt 
the system of compulsory military ser
vice, then the students who passed out 
the matriculation or their graduation, 
may be made to serve in the armed 
forces for two years on the Frontiers. 
This will not only instil in them the 
discipline but It will also instil in them 
the sense of patriotism and this> will 
obviate the difficulties which our arm
ed forces face on the frontiers of our 
country.  At the same time it will 
also reduce the burden on the army.

Not only this. You will also have a 
second-line of defence available to you 
in case of emergency.

Therefore, I submit that this aspect 
may be considered that the students 
lorceg that are at present remaining 
unutilised, are not being made use of 
tor the purpose of the development of 
the country and which energy* at pre
sent, is going on the destructive side 
such as agitations and burning  of 
buses, schools and railway stations or 
Government property. Their energies 
which are used on the destructive side 
can be utlised for the benefit of the 
country. At the same time, we will 
have a better class of citizens who 
will be instilled with this spirit for 
the defence of the country and also 
with a sense of discipline which is at 
present lacking.

1 personally feel that if you adopt 
this system, nothing will be lost but 
there will be a gain.  Therefore,  1 
humbly submit that this aspect also 
may be considered, namely, whether 
it would or would not be for the bene

fit of the country If we have a com
pulsory military service in the coun
try*

Then there is, what is termed, a 
sense of frustration because, after the 
armed forces  personnel retire frees 
their jobs—normally it is necessary 
and this is the correct system that we 
retire the people—wheti they reach a 
particular age. But, it is comparatively 
at a younger age as compared to the 
civil service personnel, fror example, 
they retire at forties. Fortyeight to 
fiftytwo is the age of retirement of a 
Major and this is at a comparatively 
much younger age A soldier retires at 
the age of 38 or 39 and when you put 
him on the road at such a young age 
with mo alternative job, it raises a cer
tain amount of frustration It is true 
that the Defence Minister has come 
with man̂ proposals and many ol them 
are being implemented.  But a vast 
number of defeme personnel do not 
get alternative jobs after their retire
ment. What I submit is that a certain 
number of posts in the civil side should 
be reserved for them, that if, clerical, 
supervisory and cashier job*  Thfes* 
jobs should be exclusively  left  to 
them.  It win improve not only the 
quality of the service, on the civil side 
but at the same time it will also ab
sorb the people who have spent the 
best years of their life in the service Of 
the country. My point is that the rec
ruitment from the civil side should be 
done only after they are absorbed so 
that everyone spends some time in the 
Army before he goes to a cushy job 
on the rivil side.

In 1971 it was good job done wheh 
the Defence Minister came out with a 
fine proposal for those who suffered, 
died or were disabled. Their families 
were given the same pay scales. Ehit 
it was done only in 1971 and this faci
lity was not given to persons who died 
in the previous wars.

SHRI JAGJIVAN  HAM:  Ntt it
has been extended.
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SHHI VIKRAM MAHAJAN:  Then
I stand corrected. But r want one 
minor modification, that is, when a 
soldier dies his widow is not given 
the benefit of pension. What happens 
is  is on the road. It is true he 
mjght have died of illness but he died 
in service.  His widow does not get 
pension for her life.  The jresult is 
that most of them depend on the ex- 
servicemen welfare fund which is not 
adequate. They get an ad hoc sum of 
Rs. 200 to Rs. 300 for two to three 
years. She must get a pension unless 
there is an alternative source of liveli
hood for that widow.  Whether the 
soldier dies due to illness or m  the 
thick of war their families must  be 
given some protection. If their child
ren are young they must be given free 
-education.

Again Sir, there is dispute going on 
between Air Force and the Navy so 
far as reconnaissance of the sea is 
concerned. It has not been dccided so 
cfar who will do the job. It is true 
m some countries it is the Navy who 
does this job and m some other coun
tries it is the Air Forte which does 
this work.  It is high time we take 
some decision so that it may not deve
lop mto a controversy which  may 
hamper the development of our Navy 
or Air Force.

Sir, one of the hon. Members made 
a point that the Navy should toe given 
much larger funds—than what it has 
been given no\r—and that the Army is 
being treated favourably.  Sir, India 
is a country where Army has to do 
the mam job because the trouble arises 
on our land frontiers.  Therefore, no 
funds should be reduced so far as 
Army is concerned but Navy should be 
given enough funds so that it becomes 
a striking force, that is, more of sub
marines and torpedo boats and  so 
forth.

Lastly, the pay of class IV em
ployees working in the Sanik schools 
is much less than tho&c working as 
<*ass IV employees m the State 
service.  Xhfiy should be put at par 
with the State Government class IV 
employees.

With these words I thank you for 
giving me time.
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SARDAR SWARAN SINGH SOKHI 
(Jamshedpur):  I rise to support the
Demands for Grants of the Ministry 
of Defence.

First of all I should like to congra
tulate our Defence Minister on  the 
performance of the Defence Ministry 
and the Army, Navy and Air Force, 
during the Pakistani war and after the 
war and on their preparedness in case 
of any attack by any of our enemies.

Recently I had been to Srinagar and 
1 was pleased to see the defence ar
rangements at our borders (Interrup
tions). I went there and saw  the 
arrangements there.

We should have more missile sta
tions in the country to protect our 
country from air attacks.  Also  we 
have more of the latest bomber planes 
as well as sophisticated and nuclear 
weapons----

MR. DEPUTY-SPEAKER:  Nuclear
weapons?

SARDAR SWARAN SINGH SOKHI: 
... which would give more courage
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and confidence to our soldiers  and
pilots to fight any typ® of war;

The Air Force has -done a commend
able job during floods evacuating villa
gers morooned in the floods and dropp
ing foodgrains and food to our coun
trymen, thus saving the lives of 
thousands of people.

During peace-time, the Army should 
be engaged and should be utilised for 
construction of border roads, dams and 
bridges.

The reiturn of POWs has been hail
ed by all sections of people and the 
methods adopted are highly appreci
ated.

Coming to army recruitment, the 
Akali Party’s threat on army recruit
ment is nothing but a political stunt. 
They want to create confusion amongst 
certain classes.  The policy  adopted 
for recruitment of jawas in the Army, 
Navy and Air Force by the Ministry 
is very good representing all classes 
from every State and should be con
tinued in future.

As the ordnance factories are mak
ing guns and rifles for civilian use. 
they should also start making pistols 
and revolvers for civilians. Today if 
anybody wants to buy a pistol or re
volver, It costs Es. 5,000—8,000. So a 
lot of small arms is smuggled into the 
country. The Ministry should actively 
consider the proposal.

These days cases of theft in army 
stores are taking place which were 
never heard of before. As it happen
ed, recently at Balasore, a telescope 
worth Rs. 36,000 was stolen from the 
stores tt»sre as stated by the Minister 
of Defence Production in this august 
House, the other day.  Though in
quiry is being made by the CBI the 
local police as well as the department 
itself, wliy is it that the store-keeper 
who war. in charge of the stores there 
who received the packed telescope and 
kept it Six his custody, not suspended 
pending Inquiry? Such action should 
be takeii in future also when thefts 
take place.

There is a lot of'corruption in the 
Central Vehicles Depot fees? at Delhi 
Cantonment, This is to my personal 
knowledge.  When" I went there  to 
select an army jeep allotted to me by 
the Defence Ministry last year, to see, 
inspect and select it, the vehicle was 
wrongly labelled.  The label showing 
Class I was posted on Class IV jeep. 
Class III was posted on Class I and 
so on. I pointed this put to the Com
mandant. He was a Lt. Col. He was 
surprised and then he pulled up the 
Staff. Such things should not happen.

When I went to collect the jeep two 
days after depositing the moneŷ I saw 
some parts were missing; the electric 
horn, dynamo and the distributor were 
missing. (Interruptions) .1 was surpri
sed and I pointed this out and they 
said “You have selected it and what 
can we do?” This is what is happen
ing in the Central Vehicle Depot here 
in Delhi. If such things happen in a 
protected area, God knows what could 
happen outside in the open. I would 
like to say that these things can only 
happen in collusion with the  army 
officers.  Otherwise,  they  cannot 
happen. The Ministry should take 
severe action in such cases.

Politics also should not be allowed 
to enter into the army, navy and air 
force, in relation to the matters per
taining to the promotion, employment 
of officers, etc. There should also be 
no reduction in the forces.

Further. I would like to say that 
we should not supply arms or ammu
nition or bombs to any country how
ever friendly they might be because 
what happened in the 1965 war with 
Pakistan was this.  The bombs made 
\n the Muradnagar ordnance factory 
and supplied to a friendly country of 
ours—I. would  like to mention the
name of that country which, accord
ing to my information, Is Indonesia— 
were used by Pakistan and the degree 
of revenge was so high that Pakistan 
attacked the Muradnagar factory with 
the same bomb made in that factory.
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It wa» found lying in a river-bed near 
a: faotary, as tile Pakistan bomber 
_ bad misted the target. It is a

___and it could be ascertained by
fee Minister for the department con
ceived. So I am warning the Minis
try so that there is no recurrence of 
this in future.

>  There ia some murmuring amongst 
our jawans which I have come to 
know, and that is, since we have re
turned the captured land, won with 
bloodshed, to Pakistan.  This feeling 
should be eliminated anyhow  from 
their minds to boost their morale for 
future wars.  Why I am saying this 
is there are some people who are 
cheating all sorts of confusion in this 
matter, and people talk about it also. 
We should not hestitate in granting 
any amount demanded for the defence 
of the country which is the prime 
Heed, and pay the soldiers quite hand
somely who tight for us. Their fami
lies who live m the villages should be 
properly looked after by the Defence 
Department and all facilities should 
he provided to them.

With these words, I support the 
Demands for Grants of the Ministry 
of Defence.

SHKI VAYALAR RAVI (Chirayin- 
kil): Mr. Deputy-Speaker, Sir, since 
the time is short, I will confine my 
speech only to one point relating to 
this Ministry. I fully agree with the 
views of Shri Atal Bihari Vajpayee 
regarding the disparity between the 
top officers and the jawans. I hope 
th* hon. Minister will take note of it 
ajad see that this disparity is reduc
ed to the* extent possible.

The other main point which I wish 
to point out is  about the  Sainik 
Schools. I myself have talked about 
this to the Minister.  This  subject 
oome» under the Defence Ministry. 
I am most doubtful about the pur
pose of the Sainik School itself. 1 
would question the very purpose of 
the Sainik Schools. The students in

these  schools  receive  scholarship 
from the State Governments and the 
Central Government, and some con
tribution js also made from the Cen
tre. But what is the purpose of the 
Sajnik Schools?  The students Who 
are coming out of these schools are 
not admitted  to the Defence Aca
demy. They have to appear for an
other examination in which some are 
selected and some others fail  and 
those who fail have to take up regu
lar studies elsewhere.

I want to ask a basic  question, 
what is the purpose that the Sainik 
Schools serve.  I think they do not 
serve any more purpose  than the 
Central  Schools.  I would  request 
the Ministry to consider whether it 
is necessary to continue the Sainik 
Schools and whether they should not 
hand over these schools to the Cen
tral Schools Organisation.

Why do you want to build up a 
separate class of people through this 
kind of schools? I know that many 
of the students, if not all, studying 
in the Sainik School in my constitu
ency are from the rich classes or rich 
families.  They are getting scholar
ship  from the Government.  The 
Kerala Government had taken a de
cision not to increase the scholarship 
by a single pie. The Chief Minister 
went to the extent of saying: I am 
not prepared to give and I shall with
draw the scholarship. There is noth
ing wrong with the attitude of the 
Chief Minister.

SHKI JAGJIVAN RAM: If he does 
not want it. it will be closed.

SHRI VAYALAR RAVI: It should 
he handed over to th? Central School' 
Organisation.

I now come to the fate of class TV 
employees. I am glad that the hon. 
Minister is aware that the 
that a class 4 employee gets in the 
school is Rs. 130 whereas a class * 
employee in the Central Government
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gets a minimum of Rs. 196. There is 
no job security.  According to the 
provisions in the S&inik School Act, 
the Principal is supreme; his actions 
are final; there is no appellate autho
rity.

SHRI JAGJIVAN RAM: There is an 
appellate authority.

SHRI  VAYALAR  RAVI:  They
never take a decision against the prin
cipal. Hon. Minister knows the case. 
He appointed a committee to enquire 
into the facts; 1 do not know whether 
it had submitted its report In the 
Sainik school m my constituency a 
lot of problems arise.  Some tapioco 
was grown; the principal was angry 
and he threw it out;  I settled the 
matter. Unfortunately this morning 
there was a telegram that four class 
IV employees had been  suspended 
without any reason. Even low sala
ried people are entitled  to human 
treatment from, the school  authori
ties. The principal may be powerful 
But the principal is a temporary phe
nomenon but the school is a perma
nent institution. Therefore some bet
ter arrangement should be there.

Lastly among the demands of the 
Cochin Armament Depot employees is 
one for Cochin City allowance admis
sible to Central  Government  env 
ployees  Unfortunately it has been 
pending for a long time with the Fin
ance Ministry or the Defence Ministry. 
I hope the Minister should consider 
this demand favourably.

PROF. S. L. SAKSENA (Maharaj- 
ganj): I am happy that Shri Jagjivan 
Ram is our Defence Minister. During 
the time of his food-ministership he 
brought about  green revolution and 
when he became the Defence Minis
ter we had the great victory in East 
Pakistan

Speaking about our defence arrange
ments, I think it is not proper for us

of Defence  &
1

not to go in for nuclear arms. CUm 
was our main enemy and it has dm** 
loped hydrogen bombs at a rapid Ml*. 
It will be dangerous to our couutoy 
at any time. It is very foolish for us 
to remain without nuclear arms. We 
can manufacture those arms but we 
do not manufacture them. It is like a 
ostrich which  hides its head in the 
sand and does not see what danger is 
around.

I agree with Shri Vajpayee that oner 
army must be inspired by Indian tra
ditions.  Besides, the difference hi 
salary between the  soldier and the 
officer must be narrowed down  soul 
there must be more fraternity among 
them. I also want to bring to your 
notice one fact about our territorial 
army.  Many military  officers, who 
had taken active part m war in many 
theatres, when they had  somehow 
developed some defect and had been 
put in  Category C medically,  they 
were transferred  to the Territorial 
Army and they retired as Territorial 
Army Officers.  They get no pension 
and when thev retire, these territo
rial army officers are like paupers.

It is not proper. It is a disgrace to 
our Defence  Department.  I think 
they have done good service in their 
own time, while in active service as 
well as while serving in the Territorial 
Army. They should also get pension 
like other Army officers  I hope the 
hon. Minister will see to it that they 
are not deprived of their right  tt> 
pension  after having  done  useful 
service  to the Amoy.  At present, 
they are not entitled even to all the 
facilities available to all the retired 
military  personnel for resettlement, 
like  other  ex-servicemen.  They 
should be given some assistance for 
resettlement; they should be provid
ed with facilities to enable them fo 
start some business etc.  Now, they 
are not given these facilities life* 
other ex-servicemen. I think,  it i* 
not proper.  Like ex-servicemen, the
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Territorial Anny Officers should also 
be given all these iacilities.

Sir, our enemies are preparing at a 
very  great speed. Pakistan  had 
amassed all sorts of arms.  China is 
also manufacturing all sort of arms 
and nuclear arms. I am sure our 
Minister is quite aware of this.  I 
want that we should spend more on 
the Army to make it so powerful 
that we can defeat both China and 
Pakistan together.

Our Navy, our Air Force and our 
Army should not be starved of funds 
in any case. They should be given 
the first  priority.  This should  be 
kept in view.  If our country is not' 
strong, if our Forces are not fully 
equipped, then, all our other deve
lopment work will be useless. I think, 
with enemies all round, we should 
be very watchful and careful to see 
that we are fully  armed and fully 
equipped.

ir«n(<TprV)
If  f̂rf̂rr *rrsrar

£ I  «ffrc % WTF*  3THT W&

m if vrwf; qrfr«PTT %ftr vprK
* *r % ftrr rr̂

mftet aRT  tor w  i 
t  r̂nrrr  fa %
ŝr * &  fVranfrvT % srr> iw 

îupt f%*rr $ irk >wt spfTj ̂rsrprr ̂ i

1948 if  $*£ Vtr % aftfasR
ifiPnr*T Sf *»wr « srrar sri% wk 

sffim Wnrr % wi *rre wrar 
5Tf%  *rk wffatfr  tfvrr snnr»r 
wrqj wif tfrfsT’T

-Sf*?jT«prrfc :

“All these years  we have been 
ŝilent spectators of this gross na
tional loss and mismanagement. Re
vitalising is no crime,  when cir
cumstances demand It.  But would 
it be possible when the corps has

been reduced  to a corpse. Tbe 
whole programme, in spite of high 
and sound  ideals, has  become a 
'juvenile  hoard* of  disorganised, 
ill-trained, and indisciplined  rank 
and file. Would it not be better to 
scrap it.’*
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SHRI SYED AHMED AGA (Bara, 
mull a): Mr. Deputy-Speaker, it was 
on the 9th of April of this particular 
year that the three countries of this 
sub-continent tried to usher in an era 
of peace so that this sub-continent 
will xemain a zone of peace. Mr. 
Bhutto almost  apologized and said 
that he was sorry for what had ha
ppened.  Mr. Mujib also showed  a 
good gesture by saying that he did 
not want to proceed with the trial 
of 195 prisoners of war.  India won 
Peace for which India had always 
strived  ever since  independence. 
Therefore, we can say that an era of 
peace has been ushered in the sub
continent.

But we should not be complacent 
There are two dangers that I  want 
to bring to your notice. One is the 
situation in the north and the other 
is the situation in the south.  In the 
north we know very well that China 
has a big huge army in Sinkiang. We 
also know that  China is not happy 
that India and Bangladesh have good 
relations  with the Soviet  Union. 
Therefore, China is going out of its 
way to arm Pakistan.  Perhaps, it is 
producing missiles in Pakistan.  The 
sympathies of the Arab countries aie 
also with Pakistan. So. even though 
we are having normal relations with 
Pakistan, I am not very sure about 
the north.  Therefore, our  defence 
against China must be there, and it 
must be improved.

Then I come to what ia- happening 
in the south, in the island of Diego 
Garcia, where America is coming in 
a very big way.  Their argument is 
that after the Opening of the Suez 
Canal the Russians might enter the 
Indian Ocean through the Mediterra
nean and, threfore, they are trying 
to build up a very strong base in the 
south in this island.  The Russians 
have said times without number that 
they have no intention to have any 
base in the Indian Ocean. Yet, the 
Americans are persisting  in  their 
attempt to have a base.

At the same time, we see in some 
of the Arab countries, particularly in 
Egypt a shift towards the right. In 
that way they are dividing the Arab 
world.  Already there are some edi
torials which  say save  Nasserism* 
America is trying to influence Egypt 
and create a safer zone to enter Indian 
Ocean.  It can al*o  influence  the 
littoial countries of the Indian Ocean, 
so that it can  have a base in  the 
Indian Ocean.

It is because of these reasons that 
I say that our defence in the north 
and south will have to be unproved. 
In the north our defence should be 
much more better organised.  In the 
south also it is not enough lor us to 
thinK that things will improve. Per
haps they may improve with the help 
of the Soviet Union.  We have rea
sons to suspect the motives of USA 
in 1he Indian Ocean.

Thic is the main point that I want
ed ti make. The movement of Kitty 
Hawk is already there. Earlier also, 
the fleet was there. So, the suspicion 
continues to be there that they want 
to be m the Indian Ocean in a way 
that can influence the littoral coun- 
tnes roundabout.

Also, we see that the position in 
Vietnam is not improving despite the 
Parifc Agreement. We know that US 
does not allow the Koreans to unite. 
The* USA is doing all these things. 
Therefore, we should be on our guard 
so far as the Indian Ocean is  con
cerned

I would again plead with the hon. 
Minister of Defence that our position 
in the Indian Ocoan must be far more 
bettfr than what it is at the moment*.

MR.  DEPUTY-SPEAKER:  Well,
this is one of those very unusual days 
when the Chair has run out of speak
ers. I wish the Members are always 
short and sweet as they have  been 
today.

SHRI DARBARA SINGH rose—
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MR.  DEPUTY-SPEAKER:  You
want to speak?  Ail right.

•ft tPOTTTI
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11 i fe&r
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THE MINISTER OF DEFENCE 
(SHRI JAGJIVAN RAM)  Mr. De
puty-Speaker,  Sir, I am grateful to 
the members of the House  for the 
kind words that they have used for 
the officers and jawans of our armed 
foice-  There is no doubt that our 
armed forces, whether they aye offi
cers oi jawans, are imbued with the 
patriotic feeling that any sacrifice for 
upholding the prestige and honour of 
the countiy is not too great for them.

Prof Madhu Dandavate raised the 
question of social disparities in the 
countiy and has questiqned how a 
soldiex will be enthused  to defend 
the country when he feels that therr 
is so much of soda! inequality But 
he tori,ets that, when a soldier goes 
to the fiontier to fight, he goes to 
defend the independence of the coun
try  The  question of  considering 
what will be the economic position of 
the country, what will be the indus- 
tual legations, how far the social re- 
f oi ms will be accepted, etc, is a mat
te t which is internal for ourselves 
When there is any aggression from an 
external force, the main consideration 
for the jawans is to repel that aggres-
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sion, and that is what they have 
shown. Therefore, I am happy that 
the House has paid handsome tri
butes to the armed  forces. I am 
grateful to the House for that.

It has been stated by several mem
bers that the world has grown so 
small today with the development of 
science and technology that an ordi
nary event in the farthest corner of 
the world has its effect on the re
motest corner of the world. There
fore, the defence of the country dep
ends upon so many world conditions. 
It has been stated by several mem
bers that the last  few years have 
been an era of detente between some 
of the big powers of the world. It 
has been so. A serious effort on their 
part to see that the age of confronta
tion is replaced by the age of coope
ration is being made by them  The 
cooperation between the USA and the 
USSR in the political field is itself n 
advance in that  direction.  In our 
country our effort for resolution of 
differences with our neighbours by 
bilateral efforts was an endeavour in 
that direction—in order to  resolve 
differences, recourse should not be 
taken to violence; they should be re
solved by negotiations and discus
sions—and it has borne some fruit 
But what I was saying is, th« slight
est incident somewhere in the world 
disturbs the even tenor of relations 
between the various countries. There 
was the war between Israel and the 
Arab countries. We had our officers 
make a study of the war as also the 
result of that war. As has been stat
ed in the report submitted to the 
Members, we have drawn certain les
sons. I am uot going into details of 
that. It is given there. But, we have 
drawn another lesson also from this 
war, that no country comes to the as
sistance at any other country unies« 
that country’s national interests are 
■served or advanced directly or in
directly. That is a very salutary in
ference that one can draw from the 
Arab-Israeli war.

Then, another thing one should not 
forget is the potentiality of the natu
ral resources which the Arab coun
tries possess, to place the whole world 
in such a situation as may disturb the 
economy of many of the countries. 
And we have  also been adversely 
affected.

I am mentioning this, that so many . 
other factors depend upon external 
situations and on situations which, 
are quite beyond our  purview, but, 
all the same,  they so  intimately 
affect us and we have to take all 
these matters into consideration

Therefore, what I say is that to
day, the defence of a country does not 
depend only on the internal condi
tions but on so many external condi
tions and relation*; between variou > 
powers and countries which may not 
be even directly thinking of coming 
into conflict with each other

There were steps taken and efforts 
have been made 'to reduce tensions 
and chances of confrontation in thn 
sub-continent as we]] and the efforts 
have given encouraging results. The 
repatriation of the  prisoners-of-war 
and civilian internees from India to 
Pakistan, the repatriation of the citi
zens of Balfiladesh from Pakistan 
to Bangladesh as also the repatria
tion of Pakistan’s citizens who hav̂ 
been  erroneously called  as Bihari 
Muslims, from Bangladesh to Pakis
tan by mutual discussion have given 
encouraging results and let us hope 
that the spirit that has been generat
ed in the sub-continent  and among 
the three countries which have come 
to realise that it is not a paying pro 
position to pursue any policy of con
frontation for the three countries, will 
•be of an enduring nature and that 
whatever resources the three coun
tries have—let me clarify  that in 
these three countries, the social con
ditions are more or less similar and 
identical, the per capita income, the 
standard of living and'the grinding 
poverty in all these three countries 
continue more or less  at the same
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level—and If this policy of peaceful 
co-operation continues, whatever re
sources the three countrieŝJhave can 
be diverted for  developmental pur
poses, thereby raising the standard of 
living of their respective peoples.

But, while wishing this thing, no 
Defence Minister of a country can 
afford to ignore what is happening 
outside. Members have tnemselves 
emphasized or rather highlighted the 
strength Pakistan has gained after 
the last war, the equipment and the 
military hardware which The small 
Arab countries have gained, the situa
tion that has been created in the 
Indian Ocean, the condition that has 
been continuing on the northern bor
der, etc.,—all those aspects have to 
be taken into consideration by any 
Defence Minister while considering 
at rangements* for the defence of his 
country.

Now, Diego Garcia has become a 
burning problem not only for India, 
not only for the littoral  countries, 
but I say for the whole world.

And, nappily, we have succeeded,
1 may say, to a very great extent, in 
lousing the conscience of the whole 
world against what is proposed to be 
done at Diego Garcia. And all think
ing people throughout the world have 
expressed their opinion unequivocal
ly that what is proposed to be done 
there is not in the right direction. 
All the littoral countries have con
demned that.

Also, it is a very heartening thing 
that opinion is growing in America 
itself that  America  should  not 
t-ngnge herself in this fouli«h pas
time.  Let us hope that this public 
opinion in America will assort itself 
< nd that it will force the Govern
mental authorities to give up their 
programme and proposal for deve
loping Diego Garcia as a *one of po
tential danger which will disturb the 
peace In this area.

Again, it is heartening to note that 

practically all the  littoral  countries 
are of unanimous opinion in this mat

ter. Let us also hope that enlighten
ed public opinion in Great Britain it
self will force the Government to re
vise the agreement which they have 
reached with the U.S.A. and thereby 
set at naught the designs of America 
in the* Indian ocean.

I will not go into the details about 
our agreement with Pakistan. As 1 
said, It shall be our endeavour to 
continue our relations with Pakistan, 
so that the relations between the two 
grow every day and we can live in 
peace as good neighbours. But, as t 
have said  also, the  developments 
across the border  will have to be 
taken into consideration and we will 
have to make the necessary arrange
ments to meet any sort of situation 
that may arise on this border or on 
that border. I will not go into the 
details because we have given some 
details already about that  But, it 
has been my endeavour to modern
ise our Armed Forces in such a way 
that they  will be able to face the 
situation, whether it be the Army or 
the Navy or the Air Force. But it 
is to be done in the context of the 
economic situation  that we face in 
this country.

Some friends have asked whether 
in this era of detente, when efforts 
are being made to reduce tensions, 
when efforts  are being  made to 
create relaxations, the expenditure 
that we have provided for defence 
in the Defence Budget is necessary 
at all.  Certain replies  have been 
given effectively by some Members 
there also.

Therefore, I will not dilate on that 
in any great detail. After all, prices, 
have been rising and, whatever, we 
have provided for, as was stated by 
some hon. Members, a major portion 
of the additional provision is to meet 
the requirements of the recommen
dations of the Pay Commission and 
whatever little is left, perhaps, will 
not be adequate to meet the cost ot
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rising prices. So, whatever we have 
provided is, in actual terms, no more 
than what  was provided  for last 
year.  As a matter of fact, we are 
apprehensive that it is not enough to 
meet the requirements on that basis. 
1 may assure the House that we are 
•not increasing our armed forces. But, 
we have to maintain what we have— 
whether it is the armour, tanks, mis
siles or aircraft—and we have to so 
arrange that the teeth of the armed 
forces are never  short.  One thing 
we should not  forget.  The figuie 
■was quoted by some hon. Member— 
I think, perhaps, it was quoted by 
Prof. Madhu  Dandavate—and I say 
that it is perhaps the lowest in the 
world. Ours has been  roundabout 
4 per cent or 4.5 per cent. But, this 
year, it is going to be 3 9 per cent. 
3,9 per cent of our gross national pro
duct is perhaps the lowest in  the 
world.  Still, if some Members can 
say that we are spending much more 
on the armed forces, I am surprised 
at that. In the first place, the G.N.P., 
as compared to U.S.A. or U.S.S.R. or 
even U.K., is a very small fraction of 
their G.N.P.  So, in terms of per
centage, we can say that we have 3.9 
per cent but, in absolute terms, it 
is much less  than what they  are 
spending on their armed forces.

We should not forget that every 
expenditure on the armed forces xs not 
non-productive. But, quite a sizeable 
amount of what we spend  on the 
armed forces is of a developmental 
nature and this was explained by the 
Minister of Defence Production as to 
how we also contribute to the develop
ment of cetfain industries anvl certain 
activities in the country to meet the 
needs of what is required for the 
defence forces. We should not run 
away with the idea that everything 
spent in defence is non-productive or 
sterile.  Apart from that, security is 
necessary for prosperity. That aspect 
should not also be lost sight of. There 
can be economic development only 
when .there Is peace and order in the 
country and the army has to play its 
Tole in the matter as wen. Army has

to guard our borders; army has to 
repel the aggression. But at the same 
time, if an emergent situation arises, 
the army has also to see that the 
country remains one. That is very 
important To maintain the integrity 
of the country is as important as to 
repel external aggression.  Therefore, 
when such a situation arises some
where where either the stability is 
likely to be endangered or a situation 
is likely to be created where many 
cherished values are to be set at 
naught the civil authorities call the 
Army and the Army is sent there.

So far as the relief works are con
cerned, I think, it should be welcomed 
by the House that when there are 
natural calamities like floods in the 
areas where people are not accustomed 
to them, as it happened in Guiarat, or 
there is an epidemic in an area which 
is not equipped with the medical assis
tance that is required in that area I 
think, it is praiseworthy on the part 
of the Armed Forces to rush to the aid 
of the people in that area  And that 
has been done. Sometimes it is said 
when the workers’ agitation is there 
why should Army go there?  I may 
assure the House that it is never the 
Intention and Army will never be used 
in any way to adversely affect workers’ 
agitation. But certain essential things 
have to be maintained in order to see 
that the life of the community is not 
adversely  affected  or endangered. 
Where there are enlightened trade 
unionists they themselves admit even 
m the worst strike situations certain 
essential services or certain essential 
departments of an industry should be 
maintained. What do we do in such 
a situation? If in the case of a strike 
life of the community is likely to be 
endangered we go there not to break 
the strike but to maintain the services 
in order to sustain the life of the com
munity and I do not think anybody 
can take exception to that.  Afterall 
what is the strength of the Territorial 
Army? They are not in a position to 
break any strike at all. Take, for ex
ample, the railways. There is talk 
going on for a strike on the railways 
and it has been painted out to me not
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to send the Territorial Army other* 
Wise it will break the strike. The 
number of employees in the railways 
exceeds one million. The' strength of 
the Territorial Army may be ten to 
fifteen thousand. Can it be imagined 
by any person that it can break the 
strike of a million people. It will be 
used only in order to maintain certain 
essential supply lines so that the life 
of the community in certain areas may 
not be endangered and, I do not think, 
anyone should take exceDtion to that.
I may assure the House that I myself 
am very reluctant to permit the Army 
to be called upon too frequently for 
such purposes. But wherever Army 
has gone they have by their conduct 
and behaviour won the respect and 
admiration of the people. That itself 
would show what objectivity and 
patriotism they have got.

15.00 hrs.

Our Army is a cosmopolitan Army. 
It is the nation in miniature represen
ting every part of the country. It has 
been my endeavour to so broadbase it 
that .every area and every class of 
people will feel that they have an 
equal opportunity to make sacrifices to 
maintain the prestige and honour of 
our Motherland. It will be so broad- 
based that no area or no class will 
have the feeling that it is the mono
poly of certain castes and communities 
to protect the honour of the country.

Due to certain historical factors into 
which I need not go, before Indepen
dence, during the British beriod. the 
recruitment was restricted to certain 
classes and certain areas. I would 
again, repeat, due to historical factors, 
into the details of which I need not 
go.  After Independence, it was de
cided that the recruitment should be 
broad based, tt was in 1953 when 
Shri Mahavir Tyagi was the Minister 
In charge of Defence Organisation that 
he advised the Army Headquarters to 
relate recruitment from the various 
zones in India to the recruitable male 
population of these zones. The reason 
why it became necessary was that 
during the British period, there were 
regiments to which recruitment was

reserved for particular castes or com
munities. The House will be sur
prised to hear but it is a fact that 50 
per cent of the Army—when I say 
Army I do not mean the Air Force or 
the Navy, but it is only the Army—56 
per cent or practically 40 per cent is 
based on reservation for particular 
castes or classes or areas. Therefore, 
it became necessary for us to see that 
the recruitment for the remaining 50 
or 6H per cent was broadbased so that 
every area of India would have ait. 
opportunity of contributing to the 
defence of the Motherland.

So, m the Army, there are three 
classes of regiments.  In one class 
regiments like the Sikh regiment or 
the Gorkha regiment; nobody else can 
be recruited to those regiments except 
a Sikh or a Gorkha as the case may 
be. Whenever any vacancy arises in 
that regiment, recruitment will be 
only from that class or that com
munity. Then there are the fixed 
class or the mixed class regiments. 
In the fixed class regiments like the 
Puniab regiment it is fixed that 50 
per cent of the regiment will be Sikhs 
and the other 50 per cent will be 
others. There are also other mixed 
class regiments. Then, there is tl» 
all-class regiments to which people 
from all areas and all communities 
can be recruited.

For the first time, what Shri Maha
vir Tyagi did was that so far as the 
fixed class or ‘one-class* regiments to 
which all recruitment was reserved for 
particular castes or communities would 
not be touched, and similarly agam 
the ‘mixed class’ would not be touched, 
but in the case of ‘all-class/ the re
cruitment would be made from a* 
areas proportionate to the recruitable 
male population of the area concerned. 
Why did it become necessary? Agai», 
due to historical reasons, during the 
British period, opportunities for re
cruitment were heavily concentrated 
in certain areas and in other areas tm& 
arrangements for recruitment were 
made. We have now decided that the 
recruitment to “all class1* should be
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broadbased by which it could be said 
that it would be commensurate with 
file recruitable male population of the 
area concerned.

This question was again considered 
after independence, in 1963, by the 
Military Affairs Committee of the 
Cabinet. It supported what was de
cided in 1953, but said that it should 
be implemented m such a way that 
it did not create any great disloca
tion.  The Committee also decided 
at that time that there should be no 
preponderance of any particular class 
in the Indian Army so that the In
dian Army may become broadcased 
and representative of all communities 
and all areas and, as I have said, may 
be, the nation as a whole in minia
ture.

As I have said—I will repeat it— 
as a result of the adoption of  this 
policy, so far as the recruitment  to 
the 'one class* or ‘mixed class' regi
ments are concerned, it coninued to 
be reserved for those classes or com
munities from which those regiments 
were made. It is only in case of 'all 
dags’ regiments  that  recruitment 
proportionate to the recruitable male 
population has been enforced

SHRI INDRAJIT GUPTA  (Ali- 
pore): What proportion of the regi
ments of the Indian Army is  one 
class and what all class regiments?

SHRI JAGJIVAN RAM: Nearly 40 
per cent of the Indian Army is on 
•feat reserved basis and 60 per rent 
for all classes

SHRI INDRAJIT GUPTA: I would 
like to know, if he could tell  me, 
what is the number of regiments ap
proximately.

SHRI JAGJIVAN RAM: Giving the 
number will not help because there 
are certain regiments whose number

Is not identical. I am giving the total 
figure. Out of 8.25 lakhs in the total 
Indian Army, nearly 40 per cent are 
covered by the ‘one class’ and 'minced 
class' regiments and 60 per cent by 
'all class' regiments. Thus nearly 40 
per cent are reserved for some 2lasf 
or community or area....

SHRI S. M. BANERJEE: Is  the 
Madras Regiment mixed class or all- 
class?

SHRI K. GOPAL (Karur):  First
class.

SHRI JAGJIVAN RAM: As I have 
said, at present no step has  been 
taken to disturb the one class  or 
mixed class regiments.

In reply to a question, I gave more 
information. I said that though there 
is a demand from various parts of 
country, why they should not  get 
their proper share in the Indian Army, 
because it has been continuing,  at
present we have no intention to dis
turb the one class or mixed class 
regiments. In the light of the latest 
census results, figures for the different 
States were revised  and in  areas 
where there were arrangements for 
heavy recruitment like more recruit
ing centres and more facilities,  in
certain  areas, the  percentage  aa
related to the population has fallen; in 
other areas where they had not been 
getting even in this 60 per cent their 
proper share, the percentage has in
creased  Those who are heavily 
represented even in the 'all class' re
giments should not become apprehen
sive that their ratio will be brought 
down in one year or two years. This 
will be very gradual  as the  new 
percentage will apply only in reyci 
of vacancies that will arise in future. 
So there is not likely to be any ftMP 
fall in the case of those who beve 
been heavily  represented in  tte 
Indian Army.
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SHRI  SAMAR  GUHA  (Oontai): 

As for the ‘one-class’ and ‘mixed class 
will the proportion continue?

SHRI JAGJIVAN RAM:  Thai is

what I have said.  At present we do 

not propose to touch them.  As  I 

have said, there is  demand  from 
various parts of the country as  to 

why there should be reservation lor 

certain classes and certain communi
ties.  (lntem tptions)

SHRI SAMAR GUHA:  We want a 

national army; not a class army nor 
a communal army.

SHRI JAGJIVAN RAM.  I  have 

already explained the position its it 
is at present.

As hon. Members are awate,  al1 

the States of the Indian Union  ate 

demanding a legitimate share m the 

defence forces. During the reccnt con

flict with Pakistan, people from all 

parts of the country had demonstrated 

their valour and fuU involvement uid 

participation m the national  cause. 

The concept of martial races, has al-o 

now become obsolete. In the circum

stances, it is inevitable that the 11- 
presfcntation in the armed foives will 
bei'ome more  pnd  mom bioadbased 

This is sought to be accomplished in 

such a manner that the fighting efli- 

ciency of the armed forces is  not 

impaired in anyway.

In this connection, Mr Horo raided 

the question of recruitment of Scho- 

duled Castes and Scheduled  Tribe- 

So far as the recruitment to  “all 

classes Regiments” is concerned, it is 

done purely on merit related to the 

recruitable male population of  the 

area concerned.  But we have taken 

certain steps to see that  recruiting 

teams go to the  Adivasi areas sj 

that larger numbers of Adivasis are 

recruited to our army. I am happy to

524 LS—11.

say that looking to the figures of the 

past three years of recruitment  of 

r̂heduled Castes and Scheduled Tri- 

bo;, I find that during  the  period 

from 1970 to IU7H, nearly 121 per cent 

of the total recruitment to the armed 

iorces  has  been  made  from  the 

Scheduled  Castes  and  Scheduled 
Tribes.

SHRI DHAMANKAR  (Bhiwandi): 

Can you give the figures for the Sche 

duled Tribes only?

SHRI JAGJIVAN RAM: Well,  I
ran suppl.v them.

SHRI VASANT SATHE  (Akola): 

What about a separate regiment  of 

Scheduled Castes and Scheduled Tri

bes at least for some time? That is 

what was suggested by Shri Horo

SHRI JAGJIVAN  RAM  At pre- 
‘■•cnt 1 funk  tne  anpioach  is in the
* 1 vcr >c  direction. {Interruptions). 

We do riot propose to create  that. 

As a matter of fact, my endeavour is 

to make the army a  cosmopolitan 

Indian army.

AN HON. MEMBER- A  national 

aimy (Interruptions)

SHRI JAGJIVAN RAM: Yes; it  is 

a national armv.  Arising out of the 

B"ti h 1 rn lit  n. th-’ pattern of which 

the Indian army has followed, there 

are no doubt separate messes for offi

cers and separate messes for jawans, 

but we should not f01 get what dif
ferent conditions we had then. It has 

been my effort always to see  that 

there is greater fraternisation  bet

ween officers and jawans.  I am happj* 

to 1'iform the House that  there is 
greater fraternisation of officers and 

jawans and the jawans look up  to 

their ofiicers as their friend, philoso

pher and guide. I have myself talked 

tx> the officers and emphasised the 

necessity for greater identification of 

officers and jawans  together.  Al

though I do not want to do that by
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any order, I am praying for the day 

when the initiative will come  from 

the officers themselves to remove all 

these distinctions and separateness as 

far as we can  Perhaps it will be a 

better approach. It is a fact that the 

regiments have been celebrating va

rious honouis that the particular re

giment was able to achieve years ago 

But efforts are being made to see that 

the honouis won by the 1 egiments 

after Independence are given  moie 

piominence. I have no hesitation  in 

admitting that I had not gone  into 

that question m an>  detail and  I 

may assure the House that I shall do 

so and oven if  tetfain  old  honouis 

have to be retained, only those will 

be letamed which w ill not in any 

wa> tell upon  our  national honoui 

In the case of regiments which have 

won new honours after Independence 

the question of pi e-Independence ho

nours will not arise at all

I share the concein expressed  by 

hon  Members about the salarv and 

emoluments of the officers and  ja 

wans.  Let me assure the House that 

I am equally anxious to see that oui 

officers  and jawans in the Armed 

Forces are not discriminated against 

m comparison with civilian officers 

in matter of salary and emoluments 

So far as officers are  concerned, 

whatever has been decided  on the 

civil side will be applicable to the 

officers  In the case of jawans  the 

Pay Commission made certain leeom- 

mendations  and  certain  anomalies 

were noticed  On the tivil  side  the 

recommendations of the Pay Commis

sion in respect of calss III and IV staff 

had been implemented; we have not 

implemented them so far as compa

rable categories m the Armed Forces 

are concerned and I have  decided 

that we shall implement them 011. v 
after removing those anomalies  In 

order to mitigate  the hardship  to 

the personnel below officer rank, rr 

(ters were issued to pay then nd  ho< 

advance  ranging  from  Rs  100  to

Rs  700 for the various ranks from 

sepoy to subedar-major. I am trying 

to expedite decision so far as jawans 

and comparable categories are  con

cerned and I am  hopeful that the 

anomalies will be removed and we 

will be able to secure the just  de

mands of the Armed Forces

I am grateful to the House for the 

sympathy and  encouragement that 

they had expressed for our jawans 

and officeis  During the last war the 

honour that was won for the coun- 

tiy by oui officers and jawans of the 

Aimed Forces will remain an  out

standing event of Indian history  It 

was during that war that I decided 

that those who lost th< it lives in the 

war or lost their limbs—their succes

sors will not be thrown on the cha

nty of society  I am happy that  I 

succeeded in secuung pension for the 

widows, for the successors of  those 

who lost their Jives, in the case  of 

Officeis three-fourths of their salarv 

md m the case of Jawans an amount 

slightly higher  than their  salaiy 

A part from that, we have decided to 

give various kinds of assistance  to 

them  These facilities were later on 

extended to all those who fought m 

any war after Independence  All the 

wars are coveted  Even Goa Action 

and other cases are also covered

SHRI K  GOPAL:  What  about

those who die in action?

SHRI JAGJIVAN RAM  This  is 

always there

MR  DEPUTY-SPEAKER-  That is 

what he was talking about

SHRI K  GOPAL*  I am  asking 

about those who die not during war, 
but, during peace-time.

SHRI JAGJIWAN RAM; Do you 
want me to treat both the cases on 
the same line? In the case of those
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who die A natural death and who h ive 

qualified service,. their widows  get 

pension.

MR. DEPUTY-SPEAKER:  I hope

you know the meaning of what you 

yourself said—“Those  who die  in 

action”.

SHRI K. GOPAL:  I am referring

to those who die in active service.

SHRI JAGJIVAN RAM:  In  the

case of those who die during service, 

their widows get pension.  That  is 

what I said.  If they have  qualified 

service, they get pension.

Then, Sir, we have various other 

schemes. I do not want to go  into 

the details  We have mentioned this 

in the report itself to provide houses 

to them and to give training to them. 

There are  many  young  widows. 

Though I have made adequate provi

sion for pension for them. I think, 

if they are all the time wangling and 

not engaged in anv avocation, it will 

not be good for them.  So. we have 

made some arrangements for various 

tvpes of training in certain avocations. 

We are running  these  institutions 

where we train them so that  they 

are gainfully employed: so that they 

ran gainfully engage themselves. But. 

a<? I said, I do not want to go into the 

details.

hseci. we could tram them  in  some 

avocations, in some technical  trade, 

such as mechanics, electricians fitters 
Ctc so that they will be m a portion 

to find some gainful employment. I 

would say that this is in an experi

mental stage.  But, I want to pursue 

this plan.  During their service period, 

I want to give them training so that 

when they get their salary, they will 
get this training also

AN HON. MEMBER: You can fix 

tome  percentage in regard to their 
employment in public sector under
takings.

SHRI JAGJIVAN RAM:  We lave

reserved certain percentage of post3 

for them in the  State  Government 

and Central Government services, and 

in public sector undertakings.  But, 

that does not touch the fringe of the 

problem.  We cannot say  that  in 

various public setvr  undertakings 

and in the Government departments, 

we will recruit  onlv  ex-servicemen. 

The question of providing  employ

ment to the educated unemployed is 

the prime need of the hour.  We have 

to strike a balance between the two. 

Theiefore, I think, it will be a good 

thing if we give them training  by 

which they can have an opportunity 

for self employment.

The problem of rehabilitation of 
ex-servicemen is n  big  problem and 

whether it will be possible for me to 

Rivo an answer  to 1his  is  n  big 
question  Nearly 50,000 persons are 
disabilised every year and our pre

sumption is, at least 50 per cent of 
1hem require rehabilitation facilities 
Previously we were giving lands to 

them Now, we have reached a stage 
where it is not possible to give them 

lands because there  are no  lands. 

Therefore, I thought of a plan that 
six months before  they  are de-mobi-

As 1 have said, it is a big problem. 

To absorb even 25,000 people every 
year in a country like ours, which is 

a developing country where we have 

chronic unemployment, is a problem 

for which it is not easy to find  a 

good solution  But we have  been 

trying to do it,

PROF. S. L. SAKSENA:  What is

the character of our territorial army?

SHRI JAGJIVAN RAM:  It is only 

voluntary for people who want  to 

join it.  Our army is a national army. 

The whole nation is involved in it.

I will give you one instance to prove
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my point.  During last wart 1 wont 

to a bunker in the Ferozepur sector 

and I was talking to a Jawan  from 

Madras,  He told me that during the 

night time the mothers  and sisters 

brought him bread and vegetables so 

that he was feeling he was in his own 

home, even though he was far away 

from his house.  This shows that the 

whole nation  was involved  in  the 

army. The same thing was happening 

in the borders of Tripura, Punjab anrt 

Rajasthan  The entire people were at 

work, so far as defence is concerned. 

The Indian army has got the feeling 

that it is the peoples’ army, fighting 

for the people.  That feeling guaran

tees the security of the nation and 

the independence  of the  country.

11 has been m y endeavour  to  so 

orient the Jawans and the officers that 

the  interests  of the  nation  and  the 

security  and honour of the mother

land are the paramount considerations 

for them.  Therefore.  *̂ ere is  no 

danger.

Some voice was raised of military 

take over.  I do not think it may be 

even contcived of in this country.

SHRI INDRAJIT GUPTA;  Let  us 

leave it for the moment.

SHRI JAGJIVAN RAM:  Politicians 

may conceive, hut the army may not 

conceive.

SHRI ATAL BIHARI VAJPAYEE* 

the Defence Minister  himself  is a 

politican.

SHRI JAGJIVAN RAM:  He  is a

politican, but drawn from the masses.

MR. DEPUTY-SPEAKER:  I wish

that it always remain a laughing mat

ter.

SHRI JAGJIVAN RAM; I mean it.

Some  members  mentioned  that 

enough  attention  rs  not paid t'o the 

navy.  Our navy demonstrated for the 

the firs'* time that given the  oppor- 

umty what wonders it can do.  There

fore,  within the constraints  of  the 

resources that we have at present, we 

are increasing the outlay on the navy 

as well.  1 was looking at the figures. 

During the past five or six years we 

are increasing the percentage of ex

penditure on the navy out of the total 

defence  budget.  As  I  have said,  it 

will be our endeavour to modernise 

every wing of the armed forces.

In all these endeavours  the  Re

search  and  Development Department 

i.s pluym# a very important role.  So 

also the workers iu the ordnance fac- 

lories and in the public sector under

takings of the Defence Ministry.

Ihe Minister m-cnarge of Defence 

Production gave the details yesterday, 

i now only assure the House that I 

dltach gicat impoitanee to the work 

oj Keseriuh and Development and no 

work  of  Research  and  Development 

will be permitted to suffer for want 

of fundb.-

STIRl SAMAR GUHA:  What about 

the development of Laser beam in re

lation  to  military  technology?  The 

other advanced countries have deve

loped it.  I think, our Research and* 

Development  Wing  should  develop 

that also.

SHRI JAGJIVAN RAM:  We  are

trying in that direction as well.

I would like to convey my sincere 

thanks to our workers m the Ordn

ance factories and various producing 

units for the good relations they have 

maintained  and  far  wonderful proh 

gramme they have maintained —

• SHRI INDRAJIT GUPTA: I hope, 
the leaders of workers are not ROfn<? 

to be victimised in any way.  I cannot 

give you the instances now because It 
wiJl be unfair.  You are only pay
ing tributes to them year after year,
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SHRI JAGJIVAN BAM: 1 pay tri

butes to those who work and punish

ment to those whose conduct is not 

becoming of a good worker.  I may 

assure my hon. 1‘riend, Shri indrajit 

Gupta, that there will be no victimisa

tion.

There is no question of compulsory 

military training.  The N.C.C. is also 

voluntary.  At one stage, it was made 

compulsory.  But  the  response  from 

the students was not so encouraging 

So,  ufltimately,  in  consultation  with 

the Vice-Chancellors of various uni

versities, it was again made voluntary 

Th*» whole question of N C.C  is* also 

being examined.

The question of Sainik Schools has 

also be/»n raised  The Sainik Schools 

are formed on the demand of  State 

Governments  concerned  Most  of  t̂e 

expenditure of the Sainik Schools is 

met by the State Governments.  The 

lien. Member, Mr Vayalar Ravi, rais

ed th? question of salaries and emolu

ments  Provided thf* Kerala Govern

ment is prepared to increase the as

sistance  that  tt is f nng, there v ill 

be  no  objection  to  increasing  the 

salary scales of the employees there 

Again,  about the role of the Sainik 

Schools, their utility and how  they 

should be oriented, that has been re

ferred to a committee of educationists. 

Wh?n the report of that  committee 

comes, we will decide what action to 

take in relation to the Sainik Schools, 

whether to maintain them as they are, 

whether to orient them to serve the 

purpose for which they were meant 

and whether, if they are to work only 

ns public schools, the Defence Minis

try should tun them.  If they fulfill a 

certain role, we will run them.

vwr it arr qtff im 1 

srrar  ssrr  3,-rtff f i

*PTi *

^ wifff

wiw 1

SHRI JAGJIVAN RAM:  Whether

we should have a standing army or 

not, that is a matter of opinion.  But 

m this country, where we have volun

tary army, I do not think there is any 

necessity of compulsion at this stage.

I think, I have briefly touched al1 

important  pom is

SHRI MOHANRAJ  KALINGARA- 

YAI{ (Pollachi). What about the dis

crimination between a Pilot m the Air 

Force and a Submariner in the Navy 

which I have mentioned in n>y speech 

—concerning bounties?

SHKI  JAGJIVAN RAM:  The hon. 

Member is aware that' the Pay Com

mission, for the first time, went into 

the question of armed forces as well. 

I made it a point to s£e that the Pay 

Commission examined  the  conditions 

of êrvic; of the Army, the Navy and 

the Air Force and made recommenda

tions  Now the Pay Commission has 

made its recommendations  and  we 

have acceptcd th?m.  By and  large, 

our approach has been towards ameli

oration of the conditions of service.

*TS ftnW : ^  STOfr* *

cfrT W*r i f

SHRI JAGJIVAN RAM: My friend, 

Mr. Madhu Limaye, has raised a ques

tion.  You have stnt the papers to me. 

1 will certainly go into that and in
form the result to my hon.  friend: 

whatever action is  necessary  there 

will be taken.

SHRI INDRAJIT  GUPTA:  What

about  avoidable  costs?  Has  your 

Ministry tried to seo that unnecessary 

expenditure is avoided7

SHRI JAGIVAN RAM: I have said 

that we have taken steps.  I may in-
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form the House that we have effected 

economy in certain directions.

SHRI S. M. BANERJEE:  What is 

the fate of Avro 748?

SHRI JAGJIVAN RAM:  That  is

going to be continued m Kanpur

MR. DEPUTY-SPEAKER • There are 

a number of Cut Motions  I shall put 

them all together to the vote of the 
House.

All the Cut Motions v'ere put and 

negatived.

MR.  DEPUTY-SPEAKER:  The

question is :

“That  the  respective  sums not 

exceeding (he amounts on revenue 

Account and Capital Account shown 

in 1h2 fourth column of the Order 

paper be gfanted to the President to 

complete the sums necessary to de

fray the charges that will comp in 

course of payment during the year 

ending the 31st d'y of March, 1975, 

in respect of the head* of demands 

Entered in the second colunv- there

of against demand*! No<?  18 to 23 

relatme to the Ministry of Defence "

The mrtwn wos adovtf'd

{The Motions for Drmavdt fctr Giant? 

which were adopted by Lok Sabha are 
reproduced below—Ed ]

Demand No. 18—Ministry of Defence

“That  a  sum  not  exceeding 

Rs  1,24,39,000 on Revenue Account 

and not exceeding Rs  20,94,35,000 

on Capital Account be granted to 

the President to complete the sum 

ivcos&arv  to  defray  the  charges 

which will come in course of pay- 

mert during th<* year ending  the 

31 si day of March 1975, in respect 
of ‘Ministry of Defence4.”

Demand No. 19—Defence Services— 
Army

“That  a  sum  not  exceeding 

Rs. 10,32,02,18,000 on Revenue Ac

count be granted to the President 
to complete the sum necessary to 

defray the charges which will come 

in course of payment during  the 

year ending the 31st day of March, 

1975, in respect of ‘Defence Services 

—Army’.”

Dlmand No. 20—Defence Srnvir— - 
Navy

“That  a  sum  not  exceeding 

Rs 91,17,01.000 on Revenue Account 

be granted to  the  President  to 
complete the sum necessary to de

fray the charges which will come in 

course of payment during the year 

ending the 31st d<iv of March, 1975, 
m respect  of  ‘Defence  Services— 

Navy’ ”

Demand No 21—Defence SrnvtCES— 
Air Force

“That  a  sum  not  exceeding 

Rf  3,19 08.81,000  on  Revenue Ac

count be granted to the President 

to complete the sum necessary to 
defray the charges which will come 

m course of payment during  the 

vear fnding the 31st day of March, 

1975, m respect of ‘Defence Services 

—Air Force"’

Dm and No. 22—Defence Services— 
Pensions

“That  a sum  not  exceeding 
Rs 63,75,83,000 on Revenue Account 
be granted to the President to eom- 
/dete the sum necessary to defray 
the charges which will come in 
course of payment during the year 
ending the 31st day of March, 1975, 
in respect of *Defence Services— 
Pensions’.”
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Demand No, 28—Capital Outlav on 

Defence Services

*  That  a  sum  not  exceeding 

Rs. 1, 97,39,41,000 on Capital  Ac

count be granted to the President 

- to complete the sum necessary to 

defray the charges which will come 

in course of payment during the 

year ending the 31st day of March, 

1975, m respect of ‘Capital Outlay 

on Defcnce Services’.”

MR. DEPUTY-SPEA&ER: We now 

take up the Private Members’ Busi

ness.

Mr. Banamali Babu.

15.38 hrs.

COMMITTEE ON PRIVATE MEM

BERS’ BILLS’ AND RESOLUTIONS

Fortieth Report

SHRI BANAMALI BABU (Samal- 

pur): I beg to move:

‘That this House do agree with 

the Fortieth Report of the Com** 

mittee on Private Members’’ Bills 

and Resolutions presented  to the 

House on the 24th April, 1974.”

MR.  DEPUTY-SPEAKER:  The

question is: •

“That this House do agree with 

the Fortieth Report of the Com

mittee cm Private Members’  Bijls 

and Resolutions  presented to the 

Houae on the 24th April, 1974.”

Tit* motion was adopted

15.39 hrs.

RESOLUTION Mu POLICY IN R£S- 
JC iu C L  <JJj PKlCiws AMJ AGRICUL
TURAL PRODUCTION—centct.

MK. DEPUTY-SPEAKER: We now 
tdKe up further consideration of the 
Resolution moved by  Shn  Madhu 
Limaye. Jbour hours were allotted by 
the House, of which 3 hours and 5 
minutes have been taken; the balance 
is o5 minutes. From the papers I do 
not find anybody was on his legs on 
the last occasion..

SHRI INDRAJIT GUPTA (Alipore): 
Let the Minister reply.

MR.  DEPUTY-SPEAKER:  Mr.
.Raghuramiah has civen me a list of 
other speakers. Mr. Vasant Sathe.

SIIRI  VASANT  SATHE (Akola): 
I he lime lor the debate should be 
extended, Sir.

SHRI INDRAJIT GUPTA: This is 
the third day.

SHRI VASANT SATHE: But the
subject is very important.

While paitiupating m this discus
sion, to  begin with, I want to con
gratulate Shri  Madhu Limaye  for 
having brought forward this Resolu
tion on a vital subject which affects 
the entire economy of our country. 
The points which  he has raised in 
the debate and m his Resolution go 
to the very  basis of our  present 
crisis.  The  present .crisis  in the 
country is mainly a crisis of rising 
prices and if we could do anything to 
conti ol this vicious  circle of rising 
spiral of prices and then rising de
mand of wages to meet  this rising 
cost of living and continuous erosion 
in the real wages and if we want to 
stop this vicious rise, then the first 
and foremost thing that is required 
to be done is to bring about some 
rationale in this entire price struc
ture, particularly, of the essential 
commodities in the country. If I see 
the spirit of the resolution of Shri 
Madhu Limaye, what it does try to 
emphasize and impress upon is t4 
have a certain parity in the cost of 
production of essential commodities.


